IR AT JRET, 37 A AUS, deds
IN THE INCOME TAX APPELLATE TRIBUNAL
‘D’ BENCH, CHENNA|
A THA.IRTH. TR, A1 Fe&d T AT Sl TAT U, OGN He&d hHAeT
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The Assistant Commissioner of Dr. Madan Mohan Reddy,
Income Tax, v. No.43, Q Block, 17" Street,
Central Circle — 3(1), Anna Nagar (West),
Chennai - 600 034. Chennai - 600 040.

PAN : AGQPM 8435 K
(3rdremdi/Appellant) (Fcadfi/Respondent)

dremeft T 3R A/Appellant by : Ms. R. Anitha, JCIT

gt &1 3iR @/Respondent by :  Shri N. Arjun Raj, CA
for Shri S. Sridhar, Advocate

geTars T dr@/Date of Hearing : 29.08.2019
gIYuTT &I dri@/Date of Pronouncement : 03.09.2019

AU /ORDER

PER N.R.S. GANESAN, JUDICIAL MEMBER:

These appeals of the Revenue are directed against the
common order passed by the Commissioner of Income Tax
(Appeals) -19, Chennai, dated 29.06.2018 and pertain to

assessment years 2010-11 to 2016-17.
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2. On hearing the Ld. Departmental Representative, we find
that the tax effect in these cases is less than %50 lakhs. The CBDT
in its Circular No.17/2019 dated 08.08.2019 increased the monetary
limit for filing appeal before this Tribunal and instructed its officers to
withdraw all the appeals pending before the ITAT where the tax
effect is less than I50 lakhs. This Tribunal is of the considered
opinion that this Circular of CBDT is binding on the officers of the
Department. Therefore, the Revenue cannot proceed further in

these appeals. Accordingly, these appeals stand dismissed.

3. In the result, all the appeals filed by the Revenue stand

dismissed.

Order pronounced in the court on 3 September, 2019 at

Chennai.
sd/- sd/-

(S AT ) (UT.37R.TH. JT01T)
(Inturi Rama Rao) (N.R.S. Ganesan)
o@r ge&g/Accountant Member  =aTRI% @&Ed/Judicial Member

JesIs/Chennai,

feAATr/Dated, the 3" September, 2019.

Kri.
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3meer & yfafaf™ 3Ef¥d/Copy to:
1. 3dramil/Appellant
2. gegi/Respondent

3. 3R ITYFA (31Ter)/CIT(A)-19, Chennai-34

4. Principal CIT, Central-1, Chennai
5. fasmefar gfafafa/DR

6. IS FISel/GF.




